IN THE CENTRAL ADMINISTRATIVE TSIBUNAL : HYDERABAD BENCH

AT HYDERABAD
0.A.No.471/93 | Date of Order: 14,7.1993

BETWEEN: |

U.\f(.) Subba Rao

P.C.Kaladhar L .. Applicants.
AND 1
®hé Comptroller & Auditor General Aed A [ he'.

of India. & ablwclet Slol Lc\,&-on f."(tmr?,

2. The Principél Accountant General,
A.P., Hyderabad. |

3. The Deputy Accountant General|
(Administration)} Office of the
rincipal Accountant General (Audit)

Hyderabad., \ .+ Respondents.
l
|
Counsel for the Applicants - .o Mr,J.S5udheer
Counsel for the Resgpondents [ .. Mr,G.Parameswara

CORAM:

UNNYRIE SHRI AL.B.GORTHI : MEMBER(ADMN,)

HON'BLE SHRI T.CHANDRASEKHARA REDDY : MEMBER (JUDL,)
' .




Order of the Division Bench délivered by
Hon'ble Shri A.B.Gorthi, Member(Admn.).

The prayer of these two applicants in this
OA is for their promotioh to the post of 5.0.(Audit),
Mr.J.Sudheer, learned counsel for the applicant$ now
states that the first applicant having qualified in
the required test bas siﬁce been prombted to the post
of S.0.(Audit) whereas the second applicant did not

qualify in the requireé test. In view of thisecircum=-

stances,he does not wish to press the application and
e recuestéd for permission to with-draw the same. The ;
-—'{~ation in these circumstances is dismissed as i

withdrawn., Mr,G.racwu._. J r
' f~> the reSpondentsf

present. oo
- ~=r+ies shall bear their own costs.
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. ‘ (T.CHANDRASEKHARA REDDY) (A.B.GORTH] ) v
. —rar(Judl.) Member (Admn.} |
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(Dictated in Open Coprt) | I
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w+valler & Auvditor General of India
2. The Frrincipal Accountant”ué&ne.lMara., New Delhi,
3., The Deputy Accountant General (Admn) o f J
O/0 the Principal Accountant General '(Audit)Hyderabad. — °
. One copy to Mr.G.Parameswar Rao, SC for AG,CaT.Hyd.
6. One spaw.to Library, CaTl,Hyd, !
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IN THE CEMTRAL ADVINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'BLE ME,HUSTICE V.NEELADRI RAC
ViCE CHAIRMAN
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THE HON'BLE MH.A.B.GORTY ; MEMBER(AD)

LND —

THE HOMN'BLE MR.T.CHANDRASEKHAR REDLY
MEMBER(J)

D

z
THE HON!BLE MR.P.T.TIRUVENGADEM sM{A)

Dated s \\4~- 7-1993

ORDER/JUDGMENT:

M.f'a. /sz'&o;" c--;":*t_ NO.
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o.a.80. U\ \q:s

. (W.P ' )

zamitted and Interim directions
issuel . .

Allaowe
Disposed of with directions
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